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The Minister of Industry (8hrl
Manubhai Shah): (a) to (¢). The
German Democratic  Republic have
affered to collaborate in the setling up
of a new machine tool factory in the
public sector. A draft agreement has
been drawn up seiting out the terms
of collaboration. The agreement is
proposed to be signed in East Ger-
many after an Indian delegation visits
the Leipzig Fair, where the products
and working of the GDR machine tool
industry will he seen by the dele-
gation. The copies of the agreement
will be placed in the Library of the
Parliament after the same has been
signed. The delegation will also
select the class of equipment to  be
taken for production in the new
Indian factory with GDR collabor-
ation.
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Sale Certificates to Auction Purchasers

1296, Shri Shiva Datt Upadhyaya:
Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:

(a) the progress made in the matter
of issuing sale certificates to auction
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purchasers of Government built pro-
perty in Prem Nagar, Dehra Dun,
which has been delayed on account of
absence of plan for the colony; and

(b) the date by which all sale cer-
tificates are to be issued?

The Minister of Rehabilitation and
Minori:y Affairs (Shri Mehr Chand
Khanna): (a) and (b). A plan of the
colony is already available, However,
line-plans of Government-built pro-
perties in that colony were under
print. These have been prinlted in
respect of certain sectors. For others,
these are expected shortly. It is
hoped. that thereafter the sale ceru-
ficates will be issued svor.

Indian Foreign Service (B)

Shri Jagdish Awasthi:
1297.{ Shri Arjun Singh
L Bhadauria:

Will the Prime Minister be pleased
to state:

(a) the sanctioned strength of
Grades II and III separately in the
General Cadre of the ILF.S. (B), in-
cluding Leave Reserve Posts;

(b) the number of Grades II and
III officers of the LF.S. (B) separately
working against them,;

(¢) the number of Grades II and
IIT Officers belonging to C.S.S. and
other than non-LF.S. (B) separately
working against the sanctioned posts
at (a) above:

(d) the number of Grades II and
III officers of the 1.F.S. (B) on depu-
tation to ex-Cadre posts, giving full
details thereof; and

(e) how many posts out of the
sanctioned strength mentioned at part
(a) above are still unfilled and what
are the reasons thereof?

The Prime Minister and Minister of
External Affajrs (8hri Jawaharial
Nehru): (a) to (e). A siatement is
laid on the Table. [Sce Appendix II,
annexure No. 50].





